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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNACHALM): (a) Yes, Sir.

(b) Four such cases have beenreported
by Deihi Administration.

(c) Ejectment proceedings under sec-
tion 86-A of the Delhi Land Reforms Act
1954 are reported to have been initiated and
are currently in progress in the court of
Revenue Assistant (KWC) , Delhi.

(d) Does not arise in view of reply to part
(c) above.

Alteralions in DDA Flats

2509, SHRIMAT!I SHEELA GAUTAM:
Willthe Ministerof URBAN DEVELOPMENT
be pleased to state:

(a} whether prior approval is necessary
to make aftorations or to cover baicony to
use it as a room in MIG, LIG and Janta tiats
of the Dethi Development Authority,

(b) if so, whether the allottee has io visit
oftices of tha Authonty several times n this
regard;

(c; whethet the Government propose to
make necessary amendments in the regula-
tions fiamed by DDA ior *he convenience of
aliottees;

(d) i so, th. details tnes2of ; and
(&) if not, the reasons therefxr?

THE MINISTER OF STATE IN THE
MINISTI!Y O URBAN DEVELCPMENT
(SHRI M. ARUNACHALM:: {a) Yes, Sir,

(&) ' (e). As per existing policy the
aliottee has to take permission of the DDA
for making changes in the flat us pe the
standard plan available with the DDA At
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present there is no proposal to change this
policy.

Construction of Roads in Rajasthan

2510. SHRI GIRDHARI LAL BHAR-
GAVA:Willthe PRIME MINISTERbepleased
to state:

(a) whather the Ranganathan Commit-
tee had recommended for construction of
roads in Sawai Madhopur, Dholpur and
Shahbad regions of Kota District of Rajast-
han;

(b) if so, whetherthe Government have
since accorded its approval for Sawai Mad-
hopur and Dholpur but did not give priority 1o
Shahbad region;

{c) if so, the reasons therefor;

(d) whether the Government are con-
sidering the said proposal of the State for
qranting priority 1o this reqion also as per the
recommendations made by the Ranganthan
Committee;

(e} if s0, the time by which a decision is
likely 1o be taken in this regard; and

{f) i nct, the reasons thorefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
{SHRIUTTAMBHA!H PATEL); (a) Yes, Sir.
The name of the Cormittee is Ramanathan
Zomminee and not Ranganathan Commit-
tee.

(b} and (¢). Urcer the Centrally Spon-
sored Scheme of crnstruction of roads in
special problem are :s of Madhya Pradesh,
Uttar Pradesh and Rajasthan, funds were
allotted for construction of 13 roads in Sawai
Madhopur district of Rajasthan. State Gov-
emment have not sent any proposal for



